
FORM A 
PUBLIC ANNOUNCEMENT 

 
 (Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) 

Regulations, 2017) 
FOR THE ATTENTION OF THE STAKEHOLDERS OF CALLHEALTH INSURANCE 

BROKING SERVICES PRIVATE LIMITED 
SI.No Particulars Details 

1.  Name of Corporate Person Callhealth Insurance Broking Services 
Private Limited 

2.  Date of incorporation of Corporate Person 07 October 2015 
3.  Authority under which Corporate Person 

is Incorporated / registered 
Registrar of Companies, Hyderabad 

4.  Corporate Identity No. / Limited Liability 
Identification No. of corporate Person 

U66000TG2015PTC101050 

5.  Address of the registered office and 
principal office (if any) of Corporate 
Person  

1-66/1/RI/08/8, 10th Floor, Ramky Grandiose 
Ramky Towers Complex, Gachibowli, 
Hyderabad, Telangana, India, 500032. 

6.  Liquidation Commencement Date of 
Corporate Person 

28 August 2026 

7.  Name, Address, Email Address, 
Telephone Number and the Registration 
Number of the Liquidator 

Name: Mahadev Tirunagari 
IBBI Registration No.: IBBI/IPA-002/IP-
N00320/2017-18/10925. 
Address: Flat No.406 & 407, 4th Floor, MGR 
Estates, Dwarakapuri Colony, Punjagutta, 
Hyderabad-500082, India. 
Mail ID: mahadev.pcs@gmail.com 
Phone: +91 90142 90839 

8.  Last Date for Submission of Claims 26 September 2026 
 
Notice is hereby given that the Callhealth Insurance Broking Services Private Limited has 
commenced voluntary liquidation on 28 August 2026.  
 
The stakeholders of Callhealth Insurance Broking Services Private Limited are hereby called upon to 
submit a proof of their claims, on or before 26 September 2026, to the liquidator at the address 
mentioned against item-7.   
 
The financial creditors shall submit their proof of claims by electronic means only. All other 
stakeholders may submit the proof of claims in person, by post or by electronic means.   
 
Submission of false or misleading proofs of claim shall attract penalties.   
 

 
 
 

Sd/- 
      Mahadev Tirunagari 

              Liquidator in the matter of 
Callhealth Insurance Broking Services Private Limited  

IBBI/IPA-002/IP-N00320/2017-18/10925 
Authorisation for assignment valid till 31 December 2026 

 
Date: 29 August 2026 
Place: Hyderabad 
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